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hold another examination through 
the U.P.S.C. for recruitment to the 
posts of Section Officers in the Celitral 
Secretariat consequent on the merger 
of the Grades of Section Officers 
Grades II and m; 

(b) if so, when will the examina-
tion be held; and 

(c) what will be the syllabus? 

The IIIntster of State In the MiDIs-
try of Home Main (Shri Datar): (a) 
and (b). The 1.A.S. etc. Combined 
Competitive Examination on the basis 
of wl'lich appointments to Section otft-
eers Grade of the Central Secretariat 
Service against the direct recruit-
ment quota are m<J6e will be held in 
1961 as usual. The question of hold-
ing another departmental Competi-
tive examination in 1961 for appoint-
ments to this grade against the pro-
motion quota, is at present under 
consideration. 

(C) The syllabus for the respectivQ 
examinations will be indicated in the 
Rules for these examinations which 
will be published along with the 
U.P.S.C.'s Notice in respect of them. 
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Basic Education in Delhi 

181%, Shri Bam Saran: Will the 
Minister of Education be pleased to 
state: 

(a) whether the Delhi Adm.inbtra-
tion has drawn up a programme for 
reorientating the system of basic edu-
cation in the Territory; and 

(b) whether the Delhi Education 
Directorate has set up an assessment 
committee to evaluate the progress of 
basic schools in the Capital? 

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) and 
(b). Yes, Sir. 

Excise Duty on Khandsari 

1113 {Shri B. C. Seth: 
• Shrl Bam Saran: 

Will the Minister of Finance be 
pleased to state: 

(a) how much money was realised 
during 1959-60 from (i) excise duty 
on Khandsari sugar; (ii) compound 
levy on Khandsari sugar; (iii) Sul-
philation process of Khandsari sugar; 
and 

(b) how much Khandsari sugar was 
manufactured State-wise during 1959-
80! 

The Minister of Finance (Shri 
lIorarjl Desai): (a) and (b). A state-
ment showing the available informa-
tion is laid on the Table of the Lok 
Sabha. [See Appendix II, annexure 
No. 40.] 




